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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.13 of 2024 (SZ) 

In the matter of: 

S.Sivadas                                                                          … Applicant(s) 

Versus 

The Ministry of Environment, 

Forest and Climate Change, Chennai and others       …Respondent(s) 

 

MEMO FILED BY THE STANDING COUNSEL FOR GOVERNMENT OF 

TAMILNADU ON BEHALF OF THE DISTRICT COLLECTOR, 

VILLUPURAM. 

 

I respectfully refer to the above-mentioned original application and the 

direction issued by the Hon’ble Tribunal dated 10.01.2025, which states: 

 

“Therefore, the Joint Committee is directed to revisit the properties, 

do the ground truthing and file a report with particular reference to 

the survey numbers on which the properties are developed by the 11th 

Respondent. “ 

 

In compliance with the directions of the Hon’ble Tribunal, a Joint Committee 

inspection was conducted on 25.01.2025 by the following officials: 

 

1. The Sub-Collector, Tindivanam 

2. Assistant Executive Engineer, Department of Environment and 

Climate Change 

3. Assistant Director, Directorate of Town and Country Planning, 

Villupuram 
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4. Assistant Environmental Engineer, Tamil Nadu Pollution Control 

Board, Villupuram 

 

The Joint Committee Report is enclosed herewith, along with the memo, 

for your kind perusal. 

 

                                                     

     

Dr D Shanmuganathan 

Standing Counsel For Government Of Tamil Nadu 

National Green Tribunal 

Southern Zone 

Chennai 
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DATE: 25.01.2025




